
Motion of Thankr on the       [27 OCT.  1999] President's Address 

MESSAGE FROM THE LOK SABHA 

The Constitution (Eighty-fourth Amendment), Bill, 1999 

SECRETARY-GENERAL: Sir, I have to report to the House the following 

message received from the Lok Sabha signed by the Secretary-General of the 

Lok Sabha: 

"In accordance with the provisions of rule 96 of the Rules of 

procedure and Conduct of Business in Lok Sabha, I am directed to 

enclose the Constitution (Eighty-Fourth Amendment) Bill, 1999, 

which has been passed by Lok Sabha at its sitting held on the 27th 

October, 1999, in accordance with the provisions of article 368 of 

the Constitution of India." 

Sir, I lay the Bill on the Table. 

MOTION OF THANKS ON THE PRESIDENT'S ADDRESS Contd. 

SHRI YADLAPATI VENKAT RAO (Andhra Pradesh): Mr. Vice-

Chairman, Sir, I must thank you for the opportunity you have given me to 

speak on the President's Address. I stand to support the Motion. First, I 

would like to mention about the Kargil issue. Our brave soldiers have fought 

valiantly, some of them have laid down their lives for the sake of the nation. 

The welfare of the jawans and their families has to be taken care of. The 

jawans have to be complimented for fighting protecting the boarders of our 

nation, without sacrificing an inch of land, but also raising the image of India 

in the comity of nations. Sir, we are all aware that earlier also, we had fought 

wars against our neighbours. Then we had to sacrifice the lives of thousands 

of our jawans and lose thousands of square miles of our territory. Viewed in 

this context, we love the leader of our nation, Shri Atal Bihari Vajpayee. 

! 

Now, a word about women. I would like to congratulate the Chief Minister 

of Andhra Pradesh for taking so many steps for the empowerment of women. 

The committed and wise step of the Government to empower the women of 

India, who comprise 50% of the population, is really laudable. Government 

proposes to pass a legislation to reserve 33% of the seats in Parliament and 

also in the State Assemblies. I only request that the Government should stand 

by its promise given to the electorate and see that the Bill be passed in this 

Session or in the next Session. The Agenda for a proud and prosperous India 

is laudable. But that could be possible only by providing the basic services 

like clean drinking water, shelter, health services, rural roads, etc. The 

Government will give renewed thrust to improve rural infrastructure. I submit 

here what Gandhiji had said. Our Pujya Bapuji had said, "India lives in 

villages". The thrust should be on rural development where 73% of the 
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population of India lives, consisting of farmers, agricultural labour, rural 

artisans etc. No doubt, the Government emphasises on infrastructural 

development, but it should be done in a time-bound manner. Mr. Vice-

Chairman, Sir, if you see the outlay for the year 1999-2000 for the Ministry 

of Rural Areas and Empowerment, ft is Rs. 9751 crores; whereas the outlay 

for the previous year, i.e., 1998-99, is Rs. 9912 crores. So, there is a decline. 

Taking into account the rising population and the inflation growth, it should 

have been more. I request the Government to step up the outlay to see that 

rural development really takes place. After SO long years of independence, if 

you look at the scenario, most of the villages do not have clean drinking 

water, no proper health care facilities etc. 

Besides, education is lagging behind, with illiteracy being more than SO 

per cent among the village population. In view of these facts, I request that 

more funds be allocated for rural development and steps are taken to 

improve the thrust areas, at the earliest. 

I am happy about the mention in the President's Address regarding the 

development of rain-fed farming, soil conservation, wasteland development, 

watershed management, credit system, etc. In India, two-thirds of the arable 

land is under agriculture. That land is not only thirsty, but is also hungry. 

Unless rain-fed agriculture is given a boost, increased food production 

cannot be achieved. 

The Government has to be complimented for introducing the Kisan Credit 

Cards scheme, because credit is one of the most important inputs in the 

agriculture sector. The farmers, who are facing the vagaries of nature, have 

to be protected. In this connection, I humbly request the Government for an 

early implementation of the long-pending comprehensive crop insurance 

scheme, in order to benefit the poor farming community. 

SHRI BALWANT SINGH RAMOOWALIA (Uttar Pradesh): Sir, the 

President's Address, it seems, does not have any direction. It is a very sorry 

state of affairs that a traditional and dogmatic type of approach has been 

adopted. The upliftment of the Scheduled Castes and Scheduled Tribes, 

weaker sections, etc. has been mentioned as a mere routine. Once again, 

emphasis in the President's Address has been given to the rate of growth. It is 

a surprise for every one in this House as well as for the people of this country 

that they have been hearing such speeches for the last 50 years. One wonders 

whether it is the rate of growth alone which can help improve the economic 

condition, the health care situation, the education of the poor and the weaker 

sections, who have been hearing all this for these long number of years. The 

point which worries everybody is that this rate of growth does not reach the 

needy ones, the enhanced growth, development prosperity, goes to add to the 

mounting prosperity of the rich, not the needy ones. We cannot 
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support such a state of affairs. The condition of the rural labour, the landless 

labour, the daily wage earners is pathetic. 

This Government, time and again, talks of national integration. How can 

we believe them, when we repeatedly hear cries of constructing a Mandir at a 

certain disputed place? How can we believe that the Government is serious 

about national integration, when we hear the usage of dirty language against 

the minorities, dirty slogans against the Pope, before his visit. 

Now, one clever move is there. In the name of haviang a fixed tenure of 

five years for the Lok Sabha, this Government wants to deprive the people of 

the country of their right to change Governments, which they do not like. 

We cannot allow it. On the one hand, the President's Address refers to the 

situation in Pakistan and says, "We are watching the situation.'' Now, there is 

no democracy there. On the other hand, they want to grab the power of the 

people to choose their representatives, whether one likes or dislikes. Now, 

they have put forward a new idea of Presidential form of Government; and 

want to establish it indirectly in this country. This is unacceptable to the 

people because it is basically against the letter and spirit of the Constitution. 

This Government has referred to the foreign policy in a paragraph, saying 

that many measures have been taken. But to the surprise of everybody, this 

Government has changed the foreign policy of the country. For the last 50 

years, there has been a consistency and a policy of consensus in our foreign 

policy. Now, there is no reference to the Non-Aligned Movement. There is 

no reference to this in the President's Address. They have totally abandoned 

it. They have abdicated their responsibility towards the Non-Aligned move-

ment of which India had been a leader for years and years. 

A reference has been made to the regional parties. Can I put a simple 

question? What are regional parties? Their aim is to get the regional 

aspirations fulfilled. The President's Address refers to minorities, smaller 

groups, regional aspirations. For the first time in the history of this country, 

there is no muslim Cabinet Minister in this Government. There is no Sikh 

Minister in the Council of Ministers. Are they upholding the aspirations of 

the minorities? Since 1935, Sikh Ministers have been there, in all the States; 

even in the North West Frontier Province in Pakistan. Before partition, there 

used to be a Sikh Minister. But in this Government, there is no turban 

wearing, bearded, Sikh Minister. It is okay. Akalis were not allowed to join. 

Then, you could have inducted a Sikh from some professional field, from a 

university, from an engineering college or from any other area. Even in 

Canada, there is a Sikh Minister in the Central Government, but not in this 

Government. Anyhow, I am not a communal person. I don't believe in these 

things. But, on the one hand, why do you make tall claims that you are for 
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the minorities? On the other hand, the result is zero and disappointing. 

Anyhow, things have been going on like that. The BJP is ruling in three 

States. They have their Government in three States. But in this House, you 

have no majority. Even then, it is the beauty of the democracy of this country 

that you are leading the Government. But you are fond of depriving the 

rightful people of their rights. 

I am happy that the words "Jai Vigyan" have been used in the Address. 

Can I put a question to the hon. Members sitting on that side: Why do you 

spread superstition daily on the television? 

"
� 
#� >�� ह1, "
� (� >�� ह1# , "
� %��# �$�� >�� ह12 

Is it "Jai Vigyan"? You are spreading darkness in the name of "Jai Vigyan". 

If you are really committed to "Jai Vigyan", please have an introspection and 

stop all the programmes which spread superstition through the electronic 

media...(Interruptions)... Please don't ring the bell. I will wind up within 

three minutes. 

7.00 P.M. 

We have had Governments. In a democracy, the governments are known to 

be by the people, for the people and of the people. But, here, turn to page 4 of 

the Presidential Address. The nation needs re-orientation; the private sector 

will bring dynamism. The nation needs social education; the private sector 

will bring social education. The nation needs a good Health Policy; the 

private sector will do it. Sir, in my opinion, this Government, of very, very 

intelligent people, unfortunately, is a Government by the people, of the 

people, but for the private sector, not for the people; not for the people. 

One can see two or three more things. My DMK friends are here. They had 

been the champions. Even today, they are the champions. I believe them I 

trust them, I trust their great leader Shri Karunanidhiji. They had championed 

the cause of more powers to the States for the last five decades. What has 

gone wrong with you, my brothers? This Address does not carry the slightest 

indication even of more powers to the States. Only some financial powers are 

given. Please try to impress that upon your new-found colleagues today 

because you had been the champions and even today I accept that you have 

not abandoned your old glorious history of struggle for the rights of the 

people, particularly the regional aspiration. 

Sir, a reference has been made to NRIs. Very, very good. I do not 

challenge it. It is all right that NRIs have been referred to. What I say is not 

against you. It was so during Mr. Gujral's time also; it had been happening in 

Mr. Deve Gowda's time also; it is happening now too. The Indian Embassies 

abroad do not respect the feelings of Indians living there. I have personal 
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experience because I am the President's of an NRIs' forum. People have to 

give brides to renew their passports abroad; they have to get clearance by 

paying money; the clearance does not reach there from here; they are 

embarrassed at international airports. There are many problems which they 

face. This Address should have carried the requirement of setting up a 

separate NRI Ministry. 

You have added six new Secretaries. You have added new Ministries. I am 

sure that this House will support you. Please create a new Ministry for NRIs 

and their problems with particular reference to non-investment sectors. 

Everybody talks of new investments, but nobody talks of problems. The new 

States which are to be created are Uttaranchal, Vananchal and Chattisgarh. I 

want that the President should have said that the views and feelings of the 

people who are to be transferred to a certain region or taken out from a 

certain region will be taken into consideration. In the matter of Uttara Khand 

which is called Uttaranchal, I propose that the people of Udhamsingh-nagar 

should not be pushed into that area because 305 Panchayats out of 327 

Panchayats have unanimously passed a resolution and resolved that they do 

not want to go to Uttaranchal. A Prime Miriister of the country, Shri Deve 

Gowdaji, in June 1996, had openly assured them Gowdaji, in June 1996, had' 

openly assured them that their views would be taken. So, this should also be 

taken into consideration. 

Sir, with these words, I conclude, I am really thankful to you. Though time 

was given for me late, I have been given ample time. 

Thank you very much. 

�� &���� B��� (��� ���	) : &/�,�� �ह���, ��Sd��� %� "�  ��
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O"�� "�  ��: "�7� ���q& ह�? F�� ��	 "�  ह� ��4��" "� �� �(���� "�  ��: ���� 
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DR. (SMT.) JOYASREE GOSWAMI MAHANTA (Assam): As I rise to 

speak for the first time in this House to support the motion of vote of thanks 

for the President's Address, I feel privileged and proud. More so, 'as this is 

the time when the nation prepares itself to enter the next millenium after 

completing more than SO years independence and reaffirming its faith in 

democracy through the recent elections. These elections, held in a situation 

of war against infiltration in Kargil and against disruptive forces within, have 

proved the strength of our system and determination of our nation. All this 

gives me an added sense of pride to be here as the representative of the 

people of Assam. There was a time, some 13 years back, when Assam and 

the North-East was confined to isolation and little was talked about its 

problems. In the last 13 years things have tremendously changed and Assam 

along with its sister States of the North-East has come to the limelight and its 

problems have been projected and understood in a proper perspective. I am 

happy to note that the Union Government proposes to pay special attention to 

the development of the North-East and to restructure the North-East Council. 

This is a welcome step. It is true that the entire country has problems of 

development and so has Assam, but there is something special to it. There is 

a widespead feeling, and if I am not very off the mark, it is a belief with a 

large number of people in the North-East that due attention to the problems 

of this region has not been paid since independence and till a few years back. 

I would not spend time in narrating the history of deprivation, but would 

like to begin with the promising aspects of national support provided to the 

North-East and in particular to Assam in the last few years. I feel proud to be 

on record that the advent of the Regional Asom Gana Parishad, which is 

known in Assames as the Asom Gana Parishad, in the State politics in the 

year 1985, has made it possible for us to change the situation substantially. 

We succeeded in drawing sympathetic consideration and assistance from the 

Central Government for several of our outstanding problems, though much 

more still requires to be received. The major achievement, as perceived by 

us, was the grant of special category status to Assam in the matter of Plan 
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financing. Unfortunately, before we could reap the benefits of this decision 

and the same could flow to the people of Assam, we received a jolt by another 

decision relating to the recoveries of old loans due from the State Government, 

this decision has almost totally nullified the advantages of the  earlier decision 

of special category State. It need not be repeated that the slow pace of 

development and the lack of opportunities for employment during the last five 

decades has been a major source of unrest among the youth and the trouble 

that we are facing as a result of this unrest in the entire North-Eastern region. 

Our efforts to set the things right have brought success but it needs substantial 

continued support from the Central Government for consolidation of the same. 

I take this opportunity to express my gratitude for all that has been done in the 

last few years by the Centre for our State and add emphasis on the need for 

continuance of the policy of liberal support and augmenting the quantity and 

enlarging the scope of this support. 

In the matter of economic reforms, I would Hike the Government to take 

note of the fact that private investment is shy and slow in Assam and the 

North-East and that this needs suitable adjustment in the policy. 

Infiltration by foreigners has been a cause of concern to the people of the 

State since long and it is heartening to note that of late our concern has been 

shared by a large section of people all over the country. The infiltration, apart 

from its political and national security implications, has caused severe strain 

on the resources of the State affecting the development activities. There are 

people who, for well-known reasons, try to give a communal colour to this 

issue. We have to make it very clear that infiltration issue has nothing to do 

with religion and no one can support continued influx of foreigners under any 

guise. This problem has to be attended with seriousness and with speed. I 

believe, it is high time to ensure that the population of the State is not allowed 

to increase because of such avoidable factors and this factor is taken into 

account while formulating population control policy for the nation. 

Since the day of the birth of seven States in the North-East, we are faced 

with the problems of inter-State boundaries. These problems have created 

several irritants in the happy relationship among us and have caused a setback 

to the process of development. These irritants must go and I would strive to 

work towards these goals with the active support of the Central Government. I 

am happy to note that the new Government would lay stress on the 

development of women power and helping the girl child in the matter of 

education.Women in Assam have taken an active part in all fields of activities 

for a long time. I recall their contribution in the freedom struggle; and more 

recently,  in the "Assam Andolan",  against foreigners in  the 
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eighties. There is a tremendous scope to organize them and channelise their 

zeal and energy for the development of the State. It would be my endeavour 

to mobilize the women power in my State and in the entire country during 

the century that is knocking at the door. Sir, I am happy and proud, at the 

same time, that the Government is aware of the fact that no nation can 

prosper unless there is a concerted effort to empower women and invest in 

the girl child. Till today, after 50 years of glorious Independence, 33 per cent 

reservation for women in Parliament and State Legislatures is far away. I 

would like to mention before the august House one recent experience of 

mine. In the district of Barpeta in Assam some ladies and even minor girls 

were sold to different persons for immoral activities and I, with the help of 

the Assam Police and the Delhi Police, could bring them home only recently 

through my NGO, Sarbamangalam, and with the help of other local 

organization of Barpeta. To help the poorest of the poor, I would like special 

programmes to be initiated by the Govt, of India in this direction. 

Floods in Assam is a regular feature and our people have, by and large, 

learnt to live with it. The State Government has been taking all possible steps 

to minimize the losses due to floods. But despite all these efforts, there are 

areas where firm and quick intervention by the Central Government is 

inescapable. It is heartening to note that agricultural development would be 

receiving priority in the agenda of the new Government. Management of the 

waters of various rivers which enter Assam from the adjoining hill States 

needs to be given priority at the national level. The exploitation of the vast 

potential of these rivers will not only generate resources for the country as a 

whole and increase agricultural production in Assam, but also relieve the 

people of Assam from the miseries to a great extent. This must receive our 

urgent attention. 

The people of Assam are known for their faith in the Gandhian philosopy 

of Ahimsa and they had proved their commitment to it time and again during 

the last 50 years. Their patriotism and love for the country is something 

which the entire nation can be proud of. Unfortunately, a group of youngsters 

have been misguided and influenced by some vested interests, both within 

the' country and outside the country. In the month of July and August this 

year '99), the Assam Police had arrested some ISI agents in the heart of 

Guwahati city. One of them, namely, Md. Fasil Ullah Hussain alias Hamid 

Mahmood alias Khalid Mahmood alias Mastan, had confessed that he was 

an ISI agent. Later, it was confirmed that he was from the Sindh Province of 

Pakistan and the others are from Jammu & Kashmir and Pakistan. During 

interrogation they confessed their relationship with the different extremist 

groups of Assam and of the entire North-Eastern Region. 

I would like to cite another incident which was reported in the 'AJRE 

BATORE," which is an Assamese daily. It reads like this. 
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THE VICE-CHAIRMAN (SHRI SANATAN BISI): Are you reading from 

the newspaper? You can only refer to it. 

DR. (SHRIMATI) JOYASREE GOSWAMI MAHANTA: I am only 

referring to it. 

THE VICE-CHAIRMAN (SHRI SANATAN BISI): You just refer to it. 

DR. JOYASREE GOSWAMI MAHANTA:—It is a lengthly news report. 

1 will make it short. Two officers and one grade IV employee were 

suspended. It is alleged that they were supplying important confidential 

documents of External Affairs Ministry to the extremist groups of the North 

Eastern Region. Sixteen other Muzahidin extremists were also arrested in the 

later course of time. This is only one instance which highlights the threat we 

are facing everyday against our national security. Under such influence these 

young men have tried to create an impression that Assam needs 

independence. 

May I quote some other report from the police department? I would like to 

cite here one case which I am sure will be very interesting. The Report says, 

"Following receipt of alert message from your end and also a report in the 

news paper—The Sentinel-with dateline from Karimganj self activated our 

network of sources on arrival of some elements from Pakistan with a view to 

spreading secessionist campaigns amongst terrorist groups in general and 

some Muslim outfits in particular. Meanwhile, a call was received from one 

source from Silchar....". It is a very lengthy report. It is a report from the 

police department regarding extremists and involvement of IS1. 

THE VICE-CHAIRMAN (SHRI SANATAN BISI): Please conclude. 

DR. JOYASREE GOSWAMI MAHANTA: Sir, this is my maiden speech. 

Please give me some more time. This is only one single instance which 

highlights the threat we are facing everyday against our national security. 

Under such influence, these young men have tried to create an impression 

that Assam needs independence. Whatever may be the propganda by this 

group of people, the common man in Assam is not influenced by it. The 

ecent elections have proved this point. In spite of the threats by such 

nisguided threats by such misguided youth, the people excercised their 

ranchise in a large number and in a peaceful manner demonstrating their faith 

in the country's integrity and its democratic polity. In my own constituency, I 

have seen the extra-ordinary turnout on 3rd October, 1999 in a particular 

polling area where extremists killed one of our workers just two days before 

the elections. The people there, I found, were horrified at first but I myself 

organized almost eight thousand people within two hours and made a 

procession against terrorism without bothering for my life. As a result, the 

people from all walks of life came without fear and participated in the 

elections with an extra-ordinary turnout. I see in it the rising strength of 

122 



Motion of Thanks on the            [27 OCT. 1999]       President's Address 

the people to cnallenge the detractors of democracy. A very sound message 

has been sent to all those who are nourishing the ideas of separation and 

independence. This message is that the people of Assam are not for 

extremism and separation. My party wants to consolidate this upsurge among 

the people. I am happy to note that the new Government is going to pay 

attention towards modernization of police force in the North-East in order to 

deal fairmly with the insurgency and the terrorism. I expect that this House 

would endorse the view that the hands of the State Government of Assam 

should be strengthened further to carry forward the will of the people in an 

effective way. It is heartening to learn that the new Government would set up 

a separate department for tribal affairs. This new department should take 

special note of the problems faced by the tribals of the North-East which 

have piled up in the last 50 years and have resulted in serious problems. I 

take this opportunity to appeal for giving more attention than was given 

before, to the problems of Assam and the North-Eastern region, say, for the 

inter-State and international border problems, a long-standing problem of 

foreigners' issue, flood problems, unemployment problems, inclusion of 

Koch Rajbongsis in the tribal list, the long-standing problems of SCs, STs 

and OBCs, promoting of transport facilities in the field of road transport, 

highway transport, shipping, railways and airways. The Government is aware 

that the North-Eastern region, including Assam, is very much dependent on 

roadways because the railways facilities do have some limitations in reaching 

different parts of the North-Eastern region. The Karbi and Bodo issue of 

Assam is a long-standing problem which needs serious attention of the 

Government of India, and for its solution, the State Government can play 

some positive role if it is empowered by the Central Government. In my 

opinion, this is the most challenging task today in the affairs of the nation. I 

am confident that with the support of this House, we, in the State of Assam, 

would be able to bring about a sea-change in the situation as we enter the 

21st century. I look forward for this valuable support to see Assam and the 

entire North-East coming out of its old legacy of under development and 

backwardness of the last several years and joining the advancing States of the 

nation with pride. 

Lastly, I conclude with a favourite patriotic poem which we have read in our 

childhood. 

"Breathes there the man with soul so dead 

Who never to himself hath said 

"This is my own, my native land' 

whose heart hath never within him burnt." 

Than you, Sir. 
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SHRI H.K. JAVARE GOWDA (Karnataka): Thank you, Mr. Chairman, 

Sir, for giving me this opportunity. Sir, the hon. President, while addressing 

the Joint Parliamentary Session, has said in Para-6, "I am happy to note that 

the 'Agenda for a proud, prosperous India' which is the Government's 

common policy document, ..." Further, he talks about 'Social justice, federal 

harmony, probity, socio-economic equity..." I am going to touch upon the 

aspects of probity and socio-economic equity. 

Sir, as far as probity is concerned, every Member of this House, the Lok 

Sabha, and every person in this country knows how our system is working 

and how the Governmental machinery is working. The general public knows 

about corruption and how they are solving it. People also know how they are 

continuing with the system. But, what is the solution suggested by the 

Government? What is the action plan for that? How to contain? How to 

prevent? How to use the public money for the development of the country? 

That is not forthcoming. 
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The next point is socio-economic equity. This cannot be fulfilled by this 

Government because of the reason that 70% of the people of this country, in 

a background of illiteracy, live in villages. They have no purchasing power. 

But the remaining 30% population, living in cities, developed areas, is 

monitoring and regulating the economy of the country. Under these 

circumstances, the present Government cannot regulate it. The Agenda for 

Governance is not sufficient and its direction is not proper. 

Sir, we are all seeing one major problem in India and that is alcoholism. 

Alcoholism is ruining the messes. We all know that. What are the steps the 

Government is taking to cure this ill? It is not mentioned in the Address. My 

sincere appeal to you is, you go to any village and any house. You will see 

that after 5.30 or 6 in the evening, five or ten people will sit in the verandah 

of a temple or in the corridor of house; they will talk so many things which 

destroys the minds of the children and families; it destroys the prosperity and 

cordiality of the village. Towards this, the Government has not come out 

with any plan. I am not going to blame this Government or the previous 

Governments. This Government and the future Governments have a duty, a 

responsibility, to educate the people. Otherwise, whatever may be the 

programmes you propose, it will not help in curing the ills of the society. 

This Governments stresses the importance of primary education. But, the 

sort of primary education being imparted now, we have look at it. We are not 

giving importance to the paramount basic need of the common people. We 

have to teach the basic mannerism to the society as a whole. Until and unless 

we know our responsibilities and duties which all of us owe to the country, 

there cannot be any development of the society. Everybody should know that 

he has to develop himself. If such type of education is not there, there cannot 

be any development of our society. 

In para 7, the Government has taken credit for the victory in Kargil and it 

has been stated that the victory goes to the present Government. Sir, I want 

to point out that at the time of the Kargil war the present Government was at 

the helm of affairs. They are responsible for that war because they allowed 

the enemy to enter 10 kilometres inside our borders. We could liberate that 

land from the aggressor only at the cost of 540 people sacrificing their lives. 

Who is responsible for that? The Government of the time was responsible 

for that. If they had owed a duty to the country, then they should have 

prevented the enemy at the border itself. They cannot hold the previous 

Government responsible for that. 

This Government has come up with a policy by which they plan to give 

employment to one crore youth This is not something new. They promised 

this earlier also. But, the only thing, which they did last was that they 

increased the age of retirement from 58 to 60 years and by doing so they 

reduced the employment opportunities in the country. 
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Another important point to be noted is that in our country the public sector 

undertakings are being closed down. It may be due to lack of efficiency or 

work or funds. My view is that by encouraging private institutions, private 

industries and multinational companies, they are going to mar the propspects 

of this nation because unemployed youth will not have employment 

opportunities. There is no money or allocation to develop their 

lives...(Interruptions)...As far as tourism is concerned, this Government has 

not come out with any specific package. In Karnataka there is a lot of scope 

for developing tourism particularly in Hasan district. 

Sir, as far as the point made by Smt. Jayanthi Natarajan regarding Cauvery 

issue is concerned, we know that there are my inter-State disputes regarding 

river water sharing. The Government has not made any sincere effort in this 

regard. ...(Interruptions)... If we want to solve problem of inter-State disputes 

regarding water sharing, we have to make a national water policy. Whatever 

water is available, it should be distributed equally 6n the basis of acreage and 

availability of water. With these words, I conclude. 
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THE VICE-CHAIRMAN (SHRI SANATAN BISI): Tomorrow the Prime 

Minister will reply. The House stands adjourned till 11.00 o'clock tomorrow. 

The House then adjourned at six minutes past eight of the 

clock till eleven of the clock on Thursday, the 28th October, 

1999. 
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